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(c) if so, the details of the findings and the 

total loss incurred thereby; and 

(d) whether any irregularities have been 

discovered in this company, and if so, the details 

thereof? 

THE MINISTER OF STATE OF THE 

MINISTRY OF CHEMICALS & FERTILIZERS 

(SHRI SIS RAM OLA): (a) to (d) An incident of 

fire in the Transfer Tower No. 3 and Sulphur Silo 

at Paradeep Phosphates Ltd. (PPL) was reported 

on 19.5.1996. An internal enquiry into the incident 

found it difficult clearly to establish the real cause 

of the fire but suggested that it could be due to 

auto ignition of sulphur or man-made causes. 

Certain inadequacies in security arrangements and 

supervision were also pointed by the internal 

committee which did not find any lapse in the fire 

fighting operations after the incident had been 

reported. The findings of the internal committee 

have not been accepted in toto by the Management. 

A preliminary estimate of loss on account of fire 

is Rs. 2.65 crore on replacement value. The 

damaged assets were insured and a provisional 

insurance claims has been filed. 

Establishment of K.V. Sangathan in 

Bargarh (Orissa) 

611. SHRI SANATAN BISI: Will the 

Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased to state: 

(a) whether there is any proposal for the 

establishment of Kendriya Vidyalaya 

Sangathan at Bargarh (Orissa); and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 

DEPTT. OF EDUCATION IN THE 

MINISTRY OF HUMAN RESOURCE 

DEVELOPMENT (SHRI MUHI RAM 

SAIKIA): (a) and (b) Kendriya Vidyalaya 

Sangathan has informed that a Vidyalaya has 

been sanctioned during the academic year 

1996-97 at Bargarh (Orissa). 

 
  

 


